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Ot o r via w  « f  Punctuality *if Govern- 
. n eat Employee*

3980. SHRI VINAYAK PRASAD 
YADAV.: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether most of the officers 
and staff are not observing punctuality 
fcoth in the morning and after lunch 
hour after the lifting of emergency; 
and

(b) if so, what action has been 
taken by Government in this behalf’

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D PATIL): (a) and 'b ).
The instructions relating to punctua­
lity and strict observance of lunch 
hour which have been reiteuted 
from time to time continue to be m 
force even after the lifting of emer­
gency. All administrative authorities 
are expected to ensure that those 
instructions are observed by the offi­
cer and staff. The Department of Per­
sonnel and Administrative Reforms 
have received no complaint in re­
gard to the violation of these instruc­
tions. However a strict adherence 
to the punctuality circular dated 23-4- 
1968 will be insisted.

Advertisements issued to Sanchetna 
Magazine

3981. SHRI EDUARDO PALEIRO: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
atate:

(a) whether during Emergency 
'Sanchetna’ a Hindi Magazine was 
given advertisements at a spccial rat?; 
and

/b ) if so, the details thereof?

THE MINISTER OP INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) and (b). The publica­
tion was getting Rs. 325 per page 
(Rs. 250 plus 30 per cent surcharge) 
before the emergency. According to 
the rate-structure introduced during 
the emergency with effect from

1-2*1977, the publication was entitled 
to Rs. 110.25 per page at the rate of 
Rs. 3.15 per single col. cm., but wag 
allowed Rs. 330 per page by giving a 
special weightage of Rs. 6 per single 
col. cm.

Cause* of Sickness of Textile Mill*
3982. SHRI MUKHTIAR SINGH 

MALIK: Will the Minister of IN­
DUSTRY be pleased to state:

(a) whether Government of India 
have ever inquired into the causes of 
sickness of textile milUt in the coun­
try;

(b) if so, whether it has come to 
the notice of Government that various 
textile mills became sick due to the 
management failures; and

(c) the details of inquiry conduc­
ted by Government?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(KUMARI ABHA MAITIX: (a)
and (b). No scientific full scale in­
quiry has been conducted into the 
causes of sickness of textile mills in 
the country. However, management 
failure can be one of the important 
causes of sickness or closure of textile 
mills.

(c) Does not arise.
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